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Present :  Sri Chatra Bhukhon Gogoi,  
      District Judge, 

                            Sonitpur, Tezpur. 

Misc. Succession (Extension) Case No. 09/2021 

 

20-03-2021   By this Order this Court proposed to dispose the 

application no. 153/2021 filed by Smti Renu Koch praying for 

succession certificate in respect of sum of Rs. 61,400/- /-(sixty 

one thousand four hundred rupees) described in the schedule in 

the petition stand in the name of her deceased daughter Sabitry 

Koch. It is seen that at the time of death of deceased she left 

behind her mother Renu Koch, elder sister Nami Koch and 

brother Ratul Koch. 

   Notices were issued to Nomi Koch and brother Ratul Koch 

which were duly served upon them but they did not appear and 

file any objection.  

  Today the petitioner Renu Koch appeared in Court and filed an 

affidavit stating that in the earlier succession case no. 7/2020 she 

had already obtained succession certificate in respect of Rs. 

1,61,400/-(one lakh sixty one thousand four hundred rupees). 

But in respect of the schedule amount she did not obtain any 

Probate hence, this petition in the form of extension to earlier 

succession case no. 07/2020. 

  Since, in the earlier succession case Nami Koch and Ratul Koch 

had no objection in respect of the schedule amount, in this 

extension petition also they do not have any objection in granting 

the Probate in favour of the petitioner. 

  As the petitioner appears to be the mother of deceased, she is 

the right person to obtain succession in respect of schedule 

property in the absence of any claim by other legal heirs. 
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  Situated thus, this Court accord stamp of approval to the 

succession in the name of Renu Koch in respect of Rs. 61,400/-

(sixty one thousand four hundred rupees). Issue succession 

certificate accordingly subject to execution of a bond of Rs. 

61,400/- (sixty one thousand four hundred rupees). 

  The case is accordingly disposed off. 

                    

                                
                   District Judge, 

                             Sonitpur, Tezpur. 
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